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l-lon'ble Mr. Justice A.l(. sil<ri, Judge, Supreme court of lndia &
Exe::utive chairman, Nationar Legal services Authority has approvetJ the
calendar for lrolding of the National,Lok l\dalats in thii,yea r 2oL9 and the first
l\;itional Lol< Aclalat sl"r;rl! be treld on 09_03_2019:_

l'he following tYpe.; rrf casr:s (pre-Litigation and pendirrg) nray be takcrr
up for settlr:me rr t in tiir I J;rlir;n;ll I-oii .l\dalat:_

,J.. Criminal Coirrpountlai'l le.offence;

",'.. [Jl Act ca:ies r"rnrler Section ].3g;
.:i. [l.lir[i ilcccyury cases;
t-i. M/\[T f,ases;
:,. I'yl;rtrinrcnia! ciisptrtes;
{,. I abour dispute:;;
7. Land Acquisitlon cases;
Il' Setvice Matters relatlng to pay and allowances anrJ retiral benefits);
:lt. Electricitv and r,,rater Bills(excluding non-cornpounclable);
10. [-"evr:nue cases(perrrling in District courts anrl l"ligh Courts);
.1. other civil cases (rent, easmentary rights, injunction suits, specilic

llrlrfnrmancrt st.iits) etc.;

ln this r.onnertiorr, ail the concernecJ especiaily Acjvocates, Govt,
DeFrartments, different ittsurance companies , financial institutes, Banks arrclpritate !itigants wlto ;,trc' desirous of getting their pre- litigation ancl pentling
cas('s arnicably settlerl befrrre the National Lok Adalat, are asked to furnish
the 6:erlictilars o1'their respectivc cases to this office by or before 05-02-2019
sc tit;lt prlr:r'ity rnay [re given to the said cases in the preparation in the cause
Iis t.

( Masarat Shaheen)
Registrar Judicial,
J&l( lligh Court

Srinagar



Copy to:-
1. Princitrtal secretary to Hon'ble the chief lustice, (patron-in -

chief) J&l( state legal services Authority Jommu for kind
infctrntation of her lodyship.

2. Nlember se'cretory J&K stote teg;at services Authority, Jamntu
for kincl information of his Lordship flon'hle the Executive
choirntan sfofe legol service Authority.

i. secretary to his Lordship Hon'ble chairmon J&K HCLSC for
inJofnrction of ltis Lordship The Hon,ble Choirmon .

4. secretnry, J&K. High court Bar \ssociation, srinogor for
inJorrnatiot't.

5. Comntissioner Secretory, Departme:nt of Revenue, new
secretoritit Jctnrmu for informotion & necessory action.

6, Lr.thout' ccntmissioner Koshmir, srinagar for informotion &
necessory uilicit.

7, Divisicnol N4anager/Regionor Monoger National lnsuronce
Compony,.

" 8. Dirrisionol Monager/Regionor Manoger New lndio Assurance
Compony,

9. Divisianol Manager/Regianar Manoger unitec{ New tndio
lnsururtce (ompany.

1-0. Divisionol Manager/Regionor Monager. orientol lnsuronce
Compony

LL. Divisiunul Manogler/Regional t\4anager Bojoj Ailianz
lnsurunct: Contpany.

12. Divisionul lwanager/Regional Monager tctct Lombard
Compony Limited.

1.i, Divisional lwrsnager/Reqional Mortuger stofe Bank of tndicr
Kosl"trnir / Srinuqar

74. Divisianal Monager/Regionol Monoger. Bonk of tndio
Kashntir/ Srinaqar.

75. Divisionrl Manager/Regionol Manager \rommu and Kashntir
Bank



16. Divisiottol Manoger/Regionol Monager IJCO Bonk.

17. Divisional Monoger/Regionol Manager Canoro Bank.

18. Divisionol Manoger/Regional Manoger yes Bonk.

79. Divisionot Monager/Regional fi)trndger Bonk Borodo.

20. Divisional Nlonoger/Regional Monoger. HDFC Bonk
/Kashmir/ Srinagor.

21.. Divisionol Monoger/Regionol Monoger Axis Bank Kashmir/
Srinagor.

22. Divisionol Moniitger/Regionol Monagd punjob Notiono! Bonk
Ko sh mir/Sri nog d r_
for information ond necessory action.

23. Chief Engineer e!ectric, mointoitt ond rurol electrificotion
Koshmir, Srinagar for informotion ond necessory oction.

24. Chief Engineer pHE Koshmir, Srinogar for informotion and
n ecesso ry s ctiotl.

" 25. Director inforntotion tfushmir, Srinogar for pubticotion ol the
notification reputed Daily News popers of Koshmir ond
Ja tnm u.

26. loint Director lnformotion Kashmir,
of the notificotion in the reputed
Koshntir ond lommu.

Srinaga r for publicotion
Doily News papers of

27. Director Doordorshon for pubtication/onnouncement of
notification through earliest News bulletin.

28..Director Roclio Koshntir for announcement
tlrrouqh earlicst News bulletin.

j0.Office copy.
(

* "\lH'r-c'ltt

( Masarot Shoheen )
Registror Judiciol,
l&K High Court

Srinagar,

of notificotion

VW{-Nrc J&K Htctl Court srinogor. wittg uptoading the' notificotion on the oft'iciat website of the High court Srinagor.
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